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Civil Appeal No. 1810/2021

UNION OF INDIA & ORS.

WITH

VERSUS

C.A. No. 2263/2021 (XVII)

Appellant(s)

Respondent(s)

(FOR APPROPRIATE ORDERS/DIRECTIONS ON IA 186218/2023)

Date : 18-09-2023 This matter was called on for hearing today.

CORAM

HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE S.V.N. BHATTI

For Appellant(s)

For Respondent(s)
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Shyam Divan, Sr. Adv.
Anoop Rawat, Adv.
Vaijayant Paliwal, Adv.
Saurav Panda, Adv.
Charu Bansal, Adv.
Mohanna Nijhawan, Adv.
Mehak Nayak, Adv.

S.S. Shroff, AOR

Ranjit Kumar, Sr. Adv.
Raunak Dhillon, Adv.
Ananya Dhar Choudhury, Adv.
Niharika Shukla, Adv.

Cyril Amarchand Mangaldas,

Tushar Mehta, SG (N/P)
Balbir Singh, A.S.G.
Vikramjit Banerjee, A.S.G.
K.M. Nataraj, A.S.G. (N/P)
Gurmeet Singh Makker, AOR
Mohd. Akhil, Adv.

Sansriti Pathak, Adv.

S.K. Singhania, Adv.
Salurabh Mishra, Adv.

Kanu Agrawal, Adv.

Akshay Amritanshu, Adv.
Balaji Srinivasan, Adv.
Mehul Gupta, Adv.

Digvijay Dam, Adv.

AOR

(N/P)



Ms. Deepabali Dutta, Adv.
Mr. S.S. Shroff, AOR

Mr. Ranjit Kumar, Sr. Adv.

Mr. Raunak Dhillon, Adv.

Ms. Ananya Dhar Choudhury, Adv.

Ms. Niharika Shukla, Adv.

M/s. Cyril Amarchand Mangaldas, AOR

Mr. Dhruv Dewan, Adv.

Mr. Rohan Batra, Adv./AOR
Mr. Dhruv Sethi, Adv.

UPON hearing the counsel the Court made the following
ORDER

I.A. No. 186218/2023 in Civil Appeal No. 2263/2021

The 1learned Additional Solicitor General appearing for the
Union of India, Department of Telecommunications, prays for and is
granted two weeks’ time to obtain instructions and if required, to
file response/reply.

The response/reply/counter affidavit may be filed within two
weeks from today. Rejoinder affidavit, if any, will be filed within
one week after service of response/reply/counter affidavit.

Re-list the application on 13.10.2023.

(DEEPAK GUGLANI) (R.S. NARAYANAN)
AR-cum-PS ASSISTANT REGISTRAR



